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RE.   DEMAND   FOR    BAN   ON     BJP 

BALLY AT MADRAS—Contd. 

SHRI TINDIVANAM G. VENKAT-
RAMAN: Madam, what the hon. Member 
Smt. Jayanthi Natarajan, has said about the 
rally of 21st March, 1993. . 

THE DEPUTY CHAIRMAN; That is over. 

SHRI     TINDIVANAM G.   VENKAT-
RAMAN:  No,   that   is  not   over.      That 
matter is   still   burning.   She  has  already 
given  forewarning.     We will have to be very 
careful.      She has brought  it to the notice   of  
the   House.  Madam,   money is flowing  there    
The   Government   officials are actually acting 
as party agents..   They are   being   instructed   
to   bring   as  many people   as possible.       
Anything can  happen here. We are  all  
inerested  in  communal   harmony.   The      
rally should be bavmed.       We   mass    avoid. 
. . (Interrup, tions). The Govt, have burnt its 
fingers... in   Ayodhya   (Interruptions). There 
is no question of writing letters. I have already 
informed   the   Home   Minister.   The State 
Government s openly helping.  Therefore, it  
should be  seriously taken into consideration. 
The State Government gives helping hand to 
the BJP meeting.   It -should be   banned.     
(Interruptions).  We should not bum  our 
fingers again. (Interruptions). 

THE DEPUTY CHAIRMAN: Now. 
Special Mentions. Suri Mohd. Masud Khan.   
(Interruptions). 

SHRI JAGDISH PRASAD MATHUR. (Utar 
Pradesh): I request the Home Minister   to. . . 
(Interruptons). . . 

 

SHRI JAGDISH  PRASAD MATHUR: 
I  request  the Home  Minister to     arrest some 
of the  DMK leaders so that th*y 
cannot  diturb  the  rally.    (Interruptions). 

THE   DEPUTY   CHAIRMAN;   Special 
Mentions 

SHRI JAGDISH PRASAD MATHUR: 

They should be arrested.   (Interruptions). 

SHRI TINDIVANAM G. VENKAT-

RAMAN: Madam, they are accusing.. . 

(Interruptions). They are culprits. (Inter-

ruptions). 

1-00 P.M. 

THE DEPUTY CHAIRMAN: Look 

just a minute. I have already called Mr. 

Mohd. Masud Khan to make his special 

mention. . . (interruptions)...Today w|e 

have   taken   one hour on   matters  which 

concern   Members. . . (Interruptions). . . 
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DR. JINENDRA KUMAR JAIN: Madam, 
but that is not the issue... ^Interruptions). . 
.Just allow me one minute. . . (Interruptions). 
. . 

THE DEPUTY  CHAIRMAN'   If that 

is not the issue, please take your seat. . . 

(Interruptions) . . . 

I will pu,t it in the special mentions list so 
that is in proper order. Now let Mr.   Khan    
speak  (Interruptions) 
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I think we should take some notice of the 
milk system. Members sitting at the brick 
cannot be heard and that is why everyday I 
find Members asking me permission so that 
they can speak from the front benches. I will 
ask the Secretariat to look into it. There was a 
proposal to change the system, 

SHRI RAM JETHMALANI (Karnataka): 

Members who do not have stroig lungs 

should   be placed   in   the front. 

 

SPECIAL   MENTIONS 

PROBLEMS FACED BY SUGARCANE 
GROWERS AT SATHIYAVAN SUGAR 

MILL  IN   AZAMGARH)   U.P. 


